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14746/ (12.02.2 |00 K. JUSTI |order Dtd. 2020- (DTVT No-
2020 (020 PARIDA CE'S [02-11
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WP (C) - COURT ) H at
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19)
;_- WP (C) - COURT wriT |(5€
0 14792/ 112.02.2 21599/ P K c NO. 3 Order Dtd. 2020- BRANC at
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- BLAPL- COURT (Se
14838/ 1(12.02.2 Order Dtd. 2020- at
5 683/20 |A.K. RANA|[C.O. NO.
2020 020 02-10 No-
0 20 23
1)
;;_ ABLAPL (Se
. [14839/[12.02.2 |- RAMAKANT COURT |Order Dtd. 2020- at
2020 020 1360/2 MOHANTY “ lvo. 1 |o2-11 No-
1
020 1)
- CONTC- COURT (Se
5 14840/ |12.02.2 2320/2 S K c NO. 3 Order Dtd. 2020- at
5 [2020 020 1o BISWAL orp  l02-11 T?_
;;_ ABLAPL (se
. [14841/[12.02.2 |- RAMAKANT |, COURT |Order Dtd. 2020- at
2020 020 1368/2 MOHANTY 2+ Ino. 1 lo2-11 No-
3
020 1)
[ CRLREV (Se
é 14842/ (12.02.2 |- s %. ROUT | ;gURT Order Dtd. 2020- at
2020 020 83/202 7" O TP o2-10 No-
4 23
0 1)
L _ (Se
2 114843/ |12.02.2 [CRLMP~ MALAYAKAN COURT |5 ger Dtd. 2020- WRIT ¢
5 5020 020 55/201 |TA C.0. |NO. 02-10 BRANC No-
5 7 PRADHAN 17 H-5
32)
;__ ABLAPL (Se
. [14844/[12.02.2 |- LOKANATH COURT |Order Dtd. 2020- at
. [2020 020 1384/2 |SAHOO * lNo. 1 |o2-11 No-
020 32)
;;_ WP (C) - COURT (Se
o |14845/[12.02.2 |3 07" [P .K. . o Order Dtd. 2020- at
2020 020 MOHANTY O Y 192206 No-
7 020 24
32)
;_- BLAPL- COURT (Se
o |1a8a6/]12.02.2 | ol L Lo o Order Dtd. 2020- at
2020 020 e 2 TP o2-10 No-
8 20 23
32)
L _ (Se
2 14847/ |12.02.2 "E(C) COURT |yrder Dtd. 2020- at
5 19476/ [N.ROUT c.o. [No.
2020 020 02-10 No-
9 2019 24
32)
;;_ CRLMP- |SAROJ COURT (Se
14848/ (12.02.2 Order Dtd. 2020- at
6 5020 020 167/20 RANJAN C.0. [NO. 3 02-11 No-
0 20 SUBUDHT OLD ©
32)
;__ ABLAPL (se
¢ 114849/12.02.2 |- LOKANATH COURT |Order Dtd. 2020- at
. 2020|020 1386/2 |SAHOO * lNo. 1 |02-11 No-
020 32)
2 [14850/[12.02.2 [wp (C) - [P.K. (c.0. [COURT |order Dtd. 2020- | [(se
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2020 |020 3691/2 |MOHANTY NO.  |02-06 at
020 24 No-
32)
CRLREV (Se
14851/ |12.02.2 |- D.K. c DR Order Dtd. 2020- at
2020 |020 774/20 |SWAIN 2l Joz2-03 No-
19 32)
ABLAPL (Se
14852/ (12.02.2 |- H. K. . COURT |0rder Dtd. 2020- at
2020 020 1406/2 |PATRA T No. 1 |02-11 No-
020 32)
CRLREV COURT CRIMI |(Se
14853/ 12.02.2 |- B.B.MALLI |, o Order Dtd. 9999- NAL  |at
2020 |020 187/20 |cK ‘o [12-31 REVIS |[No-
18 ION  |4)
_ (Se
14854/ (12.02. ?gé§>2 P.K. . ;gURT Order Dtd. 2020- at
2020 020 MOHANTY (O N9 6006 No-
020 24
4)
CRLA- COURT (Se
14855//12.02.2 |, " ID.K. . o Order Dtd. 2020- at
2020 020 MALLICK (O N9 010 No-
0 23
4)
CRLMP- COURT (Se
14856/ (12.02. 1056/2 |5 K PANDA|C.0. [NO. 3 Order Dtd. 2020- at
2020 020 02-11 No-
014 OLD
4)
CRLMP- COURT (Se
14857/ 12.02.2 | g0 R. K. . o 3 lorder ptd. 2020- at
2020 020 BARIK (O N9 36011 No-
20 OLD
4)
s
14858/ (12.02. ?géi;; & ¢ paTRA|C.o. |COURT lorder ptd. 2020- ;te
2020 020 2 INo. 7 |o2-11 No-
2019
4)
ABLAPL (Se
14859/ (12.02.2 |- ﬁigiigﬁA < o. [COURT order Dtd. 2020- at
2020 |020 1320/2 |y iy NO. 1 [02-11 No-
020 4)
BLAPL- COURT (Se
14860/ |12.02. 673/20 M.K. c NO Order Dtd. 2020- at
2020 020 MOHANTY (O NP h2-10 No-
20 23
4)
_ (Se
14861/ (12.02. ggéi}z P.K. . ESURT Order Dtd. 2020- at
2020 020 MOHANTY (O e 6206 No-
020 24
4)
ABLAPL (Se
14862/ 12.02.2 |- GIRIDHART |, COURT |order Dtd. 2020- at
2020 |020 1321/2 |STNGH Y lNo. 1 |o2-11 No-
020 4)
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BLAPL-

COURT

(Se

14863/ (12.02. B.B. Order Dtd. 2020- at
2020 020 074/20 harrrer  (©-0 MO oz-10 No-
20 23
4)
14864/ |12.02.2 ["E(C)~ COURT |order Dtd. 2020- ;ie
2020 020 19078/ B BEHERA |C.0- |5 g l02-11 No-
2019
4)
_ (Se
14865/ (12.02. ?gé§>2 P.K. . ;gURT Order Dtd. 2020- at
2020 020 MOHANTY -0 MO a0 06 No-
020 24
4)
(Se
CRLA-
14866/ (12.02. COURT |0Order Dtd. 9999- at
5020 020 656/20 | T.PRADHAN |C.0. |0 07" |10 "o No-
19
4)
WP (C) - (Se
14867/ 112.02. 4166/2 JANMEJAY COURT |Order Dtd. 2020- at
2020 020 PARIDA “INO. 7 |02-06 No-
020
4)
BLAPL- COURT (Se
14868/ [12.02.2 ol o e Order Dtd. 2020- at
2020 [020 K- -0 N0 65 10 No-
20 23
4)
BLAPL- COURT (Se
14869/ |12.02. 677/20 |B. STNGH |c NO Order Dtd. 2020- at
2020 020 : (0. MO ho 10 No-
20 23
4)
_ (Se
14870/ (12.02. ggéi}z P.K. . ESURT Order Dtd. 2020- at
2020 020 MOHANTY (0. MO e 06 No-
020 24
4)
BLAPL- B.R COURT (Se
14871/ |12.02. N Order Dtd. 2020- at
2000 oot 678/20 [MOHANTY, [c.O. |NO. [7°%F e
20 ADV 23 4f
ABLAPL (Se
14872/ (12.02.2 |- P. K. < o. [COURT order Dtd. 2020- at
2020 020 1323/2 |BEHERA T INo. 1 |02-11 No-
020 4)
BLAPL- COURT (Se
14873/ |12.02. 699/20 P.K. c NO Order Dtd. 2020- at
2020 [020 MOHANTY -0 N0 65 10 No-
20 23
4)
ABLAPL (Se
14874/ |12.02.2 |- gigig < o. [COURT [order Dtd. 2020- at
2020 020 1342/2 2= O INo. 1 |02-11 No-
020 4)
14875/ (12.02. ?géfgg M.R. . ;gURT Order Dtd. 2020- (ie
2020 (020 SAHOO PN l02-10 a
20 23 No-
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| 4)
_ (Se
14876/ (12.02. ?gé§>2 P.K. . ;gURT Order Dtd. 2020- at
2020 020 MOHANTY (O N9 6006 No-
020 24
4)
BLAPL- COURT (Se
14877/ |12.02. 710/20 6. samoo |c NO Order Dtd. 2020- at
2020 |020 : Q- 9. ho10 No-
20 23
4)
ABLAPL (Se
14878/ |12.02.2 |- R. P. c COURT |[Order Dtd. 2020- at
2020 020 1344/2 [MOHAPATRA NO. 1 [02-11 No-
020 4)
CRLREV (Se
14879/ 12.02.2 |- S.K.BISWA DR Order Dtd. 9999- at
2020 |020 672/20 L. (J)  |12-31 No-
19 4)
ABLAPL (Se
14880/ 12.02.2 |- JAYADEBA COURT |order Dtd. 2020- at
2020 020 1345/2 |BEHERA “INo. 1 |02-11 No-
020 4)
BLAPT,~ COURT (Se
14881/ 12.02.2 |77 H.K. . o Order Dtd. 2020- at
2020 020 PATRA (O N9 h0 10 No-
20 23
4)
ABLAPL (Se
14882/ (12.02.2 |- Eiﬁ?ggl c o, [COURT [order Dtd. 2020- at
2020 020 1350/2 | oty NO. 1 [02-11 No-
020 4)
(Se
WP (C) -
14883/ /12.02. DR Order Dtd. 2020- at
5020 020 27555/ |D.PARIDA |C. () 02-10 No-
2019
4)
_ (Se
14884/ (12.02. ?§£S;o S.K. . ;gURT Order Dtd. 2020- at
2020 020 BISWAL (O N0 g0 10 No-
20 24
4)
_ (Se
14885/ (12.02. ggé%}z P.K. . ESURT Order Dtd. 2020- at
2020 020 MOHANTY (O e 16206 No-
020 24
4)
BLAPL- COURT (Se
14886/ (12.02. 696/20 |s. BARIK |C NO Order Dtd. 2020- at
2020 |020 : Q- 9. ho10 No-
20 23
4)
(Se
WP (C) -
14887/ /12.02. DR Order Dtd. 2020- at
2050|026 27561/ |D.PARIDA |C.0. [ 7 |33°50 e
2019
4)
14888/ |12.02.2 |[WP(C) - |P.K. c COURT |[Order Dtd. 2020- (Se
2020 |020 3690/2 |MOHANTY 2 lNo.  |o2-06 at




o 020 24 No-
4)
;_- WP (C) - COURT (Se
0 14889/ (12.02.2 2151 /2 S.K. c NO Order Dtd. 2020- at
2020 020 BEHERA I B [0 S No-
1 020 24 L
;__ WP (C) - COURT (Se
5 |14890/[12.02.2 325 7 [P K. . . Order Dtd. 2020- at
2020 (020 MOHANTY 22 02206 No-
2 020 24 s
;_- CONTC- COURT (Se
14891/1(12.02.2 Order Dtd. 2020- at
0 161/20 |P.K.DASH |C.0. |NO.
2020 020 02-11 No-
3 20 22
4)
N _ (Se
3 114892/ 12.02.2 "E(©) COURT |5 ger Dtd. 2020- at
0 1140/2 B.K. PATI|C.O. [NO.
2020 020 02-10 No-
4 020 24
4)
;_- WP (C) - COURT (Se
0 14893/ (12.02.2 3690/2 P.K. c NO Order Dtd. 2020- at
2020 (020 MOHANTY P2V 02206 No-
5 020 24 5
;__ CONTC- COURT (Se
14894/ (12.02.2 Order Dtd. 2020- at
0 159/20 |[P.K.DASH |[C.0. [NO.
2020 020 02-11 No-
6 20 22
4)
;_- WP (C) - COURT wriT |(5©
0 14895/ 1(12.02.2 1336/2 T. c NO Order Dtd. 2019- BRANC at
5 [2020 020 P PRADHAN s 02-10 go10  [No-
56)
;__ WP (C) - COURT (Se
5 |14896/[12.02.2 320" B K. . o Order Dtd. 2020- at
2020 020 MOHANTY O Y 192206 No-
8 020 24
56)
;_- CONTC- COURT (Se
o 14897/ [12.02.2 |7 E ol | o Order Dtd. 2020- at
2020 020 e SO Y- ooo11 No-
9 20 22
56)
;__ CMP- COURT wrT | (€
1 14898/ (12.02.2 91,202 |D. NAYAK |C.0. [NO. Order Dtd. 2020- BRANC at
2020 020 02-10 No-
0 0 24 H-8
40)
;__ WP (C) - COURT (Se
L 14899/ [12.02.2 |35 7 B LK. . . Order Dtd. 2020- at
2020 (020 MOHANTY 22 02206 No-
1 020 24
40)
;_- CONTC- COURT (Se
14900/ |12.02.2 Order Dtd. 2020- at
1 155/20 |P.K.DASH |C.0. |NO.
2020 020 02-11 No-
2 20 22
40)
3 [14901/[12.02.2 [cMp-  |M.R. (c.0. [COURT |order Dtd. 2020- | WRIT |(Se
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2020 020 91/202 BARIK NO. 02-10 BRANC |at
0 24 H-8  [No-
40)
_ (Se
14902/ (12.02. ?Eég}2 P.K. . ;gURT Order Dtd. 2020- at
2020  |020 MOHANTY Q- MO e 06 No-
020 24
40)
_ (Se
14903/ |12.02. §f§6/2 A. . ESURT Order Dtd. 2020- at
2020 |020 MOHAPATRA N9 o2-10 No-
019 24
40)
_ (Se
14904/ (12.02. ?gé8>2 P.K. . ;gURT Order Dtd. 2020- at
2020  |020 MOHANTY (0. MO a6 No-
020 24
40)
WP (C) - COURT (Se
14905/(12.02.2 | ]/ <=/~ |R.K.MOHAN | o Order Dtd. 2020- at
2020 |020 TY N9 o2-11 No-
020 22
40)
WP (C) - COURT (Se
14906/ (12.02.2 | /o'~ [B.D.BISWA | o Order Dtd. 2020- at
2020 020 L (0. MO o 11 No-
020 22
40)
CMP- (Se
14907/ |12.02. DR Order Dtd. 2020- at
2020 020 1464/2 D. SWAIN |C. (J) 02-10 No—
019
40)
_ (Se
14908/ |12.02. ggé%}z P.K. . ESURT Order Dtd. 2020- at
2020 020 MOHANTY (0. NO- a6 No-
020 24
40)
WP (C) - COURT (Se
14909/ |12.02. 2792 /2 NIRANJAN NO Order Dtd. 2020- at
2020 |020 MALLICK N9 oo-11 No-
020 22
40)
14910/ (12.02.2 "P(O) ~ COURT |order Dtd. 2020- ;ie
2020 020 4107/2a.K. JATLC.O- o "7 lo2-11 No-
020
40)
CONTC- COURT (Se
14911/ |12.02. 158/20 |p.K. DASH|C NO Order Dtd. 2020- at
2020 |020 S (0. N9 011 No-
20 22
40)
WP (C) - (Se
14912/(12.02.2 |, o) M.D. . COURT |order Dtd. 2020- at
2020 |020 BISWAL 9 INo. 7 |o2-11 No-
020
40)
WP (C) - COURT wriT |(S©
23233/ 35602’ 2123/2 |C.K.BARIK|C.O. [NO. ?g?gi Ptd. 9999~ BRANC ;t_
020 22 H-6 ©
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CONTC-

COURT

(Se

14914/ /12.02. Order Dtd. 2020- at
2020|026 156/20 |P.K. DASH co. (5007 e
20 22
35)
_ (Se
14915/ 12.02. ?552}2 M.D. ;gURT Order Dtd. 2020- at
2020 020 BISWAL P lo2-11 No-
020 22
35)
CONTC- COURT (Se
14916/ |12.02. 154/20 |p.K. DASH NO Order Dtd. 2020- at
2020 020 B - lo2-11 No-
20 22
35)
WP (C) - |M/S.GOPAL COURT (Se
14917/ /12.02. : Order Dtd. 2020- at
5020 020 3740/2 |PRASAD . |NvO. 02-11 No-
020 JENA 22 ©
35)
CONTC- COURT (Se
14918/ |12.02. 157/20 |p.K. DASH NO Order Dtd. 2020- at
2020 020 B - l02-11 No-
20 22
35)
TRP (C) (Se
14919/ /12.02.2 |- COURT |order Dtd. 2020- at
2020 020 39/202 (G- SAHOO “INo. 7 |02-11 No-
0 35)
CONTC- COURT (Se
14920/ |12.02. 1723/2 R.K. NO Order Dtd. 2020- at
2020 020 BARTK Y- l02-11 No-
019 22
35)
TRP (C) (Se
14921//12.02.2 |- COURT |order Dtd. 2020- at
2020 020 35/202 (7 FARIDAIC.O. g 7 lo2-11 No-
0 35)
_ (Se
14922/ 12.02. ?5;?}2 n R DAS ro Rt Jorder prd. 2020- at
2020 020 R P oz-11 No-
020 22
35)
TRPCRL (Se
14923/ (12.02.2 |- v NavaK ;gURT Order Dtd. 2020- at
2020 020 14/202 " "o jo2-11 No-
0 35)
TRP (C) (Se
14924/ |12.02.2 |- R.K. COURT |[Order Dtd. 2020- at
2020 020 33/202 [MOHABHOT * Ino. 7 |o2-11 No-
0 35)
WP (C) - COURT wrir | '5°
14925/ |12.02. P.K.BEHER Order Dtd. 9999- at
3460/2 . Ivo. BRANC
2020 020 A 12-31 No-
020 22 H-5
22)
14926/ 12.02.2 |TRE(C) COURT | ger Dtd. 2020- (Se
2020|026 - P. NAYAK . No. 2 [ 2907 at
263/20 OLD No-
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19 | 22)
WP (C) - COURT (Se
14927/[12.02.2 |3, - M.R. . o Order Dtd. 2020- at
2020  |020 ROUTRAY Q- N9 011 No-
020 22
22)
_ (Se
14928/ 12.02. QEQZ}Z croas oo o ¥ jorder ptd. 2020- at
2020 |020 R Q- N9 hoo11 No-
020 22
22)
TRP (C) COURT (Se
14929/112.02.2 |- s.c. pas e NO. 2 Order Dtd. 2020- at
2020 |020 263/20 |7~ i |o2-11 No-
19 22)
_ (Se
14930/ [12.02. ZE;;}Z I ;gURT Order Dtd. 2020- at
2020 |020 : Q- B9 ho11 No-
020 22
22)
(Se
14931/ 12.02. ?552}2 N. c o, o % lorder pta. 2020- at
2020 |020 MALLICK Q- N9 011 No-
020 22
22)
WP (C) - COURT (Se
14932/12.02.2 |3 2’ M.R.ROUTR | o Order Dtd. 2020- at
2020 |020 AY Q- B9 ho11 No-
020 22
22)
CRIMI |(Se
BLAPL-
14933/ |12.02. COURT |[Order Dtd. 2020- NAL at
2020 020 2114/2 A.K. JENA|C.O. o "5 lg5-11 MISC- [No-
016
1 5)
WP (C) - COURT wrrr |(5€
14934/ 12.02.2 [, 2,22 oo | o 07T order Dtd. 2020- amane 2t
2020 |020 02-11 No-
020 22 H-4
46)
ABLAPL (Se
14935/ (12.02.2 |- COURT |[Order Dtd. 2020- at
2020 020 14074, [F-E-SINGHIC.O- g 1 Jo2-10 No-
2019 46)
_ (Se
14936/ (12.02. Z?éi}Z H.K. . ESURT Order Dtd. 2020- at
2020 |020 PATRA Q- N9 011 No-
020 22
46)
CRIMI |(Se
14937/ |12.02. ?i?i?z M.K. c COURT |Order Dtd. 2020- NAL |at
2020 020 PRADHAN |~"~° [NO. 7 [02-11 MISC- [No-
016
1 5)
CRLMP- COURT (Se
14938/ (12.02. Order Dtd. 2020- at
191/20 M. DAS  |c.o0. [NO. 3
2020 |020 02-11 No-
20 OLD
5)
14939/112.02. BLAPL- |[P.K.BEHER C COURT |Order Dtd. 2020- (Se
2020 |020 10316/ |2 * INo. 7 |o2-10 at




1 2019 No-
5)
;_- WP (C) - COURT (Se
5 14940/ |12.02.2 4320/2 S.K. c NO Order Dtd. 2020- at
2020 020 MOHANTY O Y- oo-11 No-
2 020 22
5)
;__ WP (C) - COURT wrT | (5
5 14941/ 112.02.2 48622 P.K. c NO Order Dtd. 2020- BRANC at
2020 (020 SWAIN (PN lo2-11 No-
3 020 22 H-5
32)
;_- CRLMP- COURT (Se
14942/ 112.02.2 Order Dtd. 2020- at
5 193/20 |A. SAHOO |C.O0. NO. 3
2020 020 02-11 No-
4 20 OLD
32)
;__ WP (C) - COURT wrT | (5
o |14943/[12.02.2 [0 7" IS K. . . Order Dtd. 2020- reanc 2
2020 (020 BEHERA PN o2-11 No-
5 020 22 H-5
32)
[ CRIMT |(Se
g 14944/ (12.02.2 2%?}2 R.K.MALLT | ;gURg Order Dtd. 2020- NAL |at
2020 020 CK Y2 103-09 MISC- [No-
6 019 OLD
1 8)
;__ CRLMP- COURT (Se
. |14945/[12.02.2 [0 B K. . No. 3 |order Dtd. 2020- at
2020 020 MOHANTY O Y 20011 No-
7 20 OLD 5
;_- WP (C) - COURT wriT |(5©
c 14946/ |12.02.2 41182 N. c NO Order Dtd. 2020- BRANC at
2020 (020 MALLICK (PN lo2-11 No-
8 020 22 H-6
26)
;__ BLAPL- COURT (Se
14947/ 112.02.2 Order Dtd. 2020- at
5 6732/2 R.NAYAK |[C.O. |NO. 2
2020 020 02-10 No-
9 019 OLD
26)
;_- WP (C) - COURT (Se
. 14948/ 12.02.2 |00, &0 [P.K. . . Order Dtd. 2020- at
2020 (020 PATRT (O N lo2-11 No-
0 020 22
26)
;__ WP (C) - COURT (Se
6 14949/ |12.02.2 4136/2 M/S.A.PAT NO Order Dtd. 2020- at
2020 020 TANATK P Joz-11 No-
1 020 22
26)
;__ WP (C) - M/S.RABIN COURT (Se
6 23280/ 32602‘2 4271/2 |DRA KUMAR |C.O. NO. gg?if ptd. 2020~ ;t_
2 020 PATNATK 22 ©
26)
[ (Se
2 14951/ (12.02.2 ?ggéﬁo o s pas lc.o. [COURT [order ptd. 2020- at
2020 020 o 2+ Ino. 2 |o2-10 No-
3 19
26)
13 [14952/[12.02.2 [wp(C)-|M/s.A.PAT[C.0. [COURT |0rder Dtd. 2020- | [(se
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2020 |020 4164/2 |TANATK NO. [02-11 at
020 22 No-
26)
WP (C) - COURT (Se
14953/ |12.02. 4165/2 M/S.A.PAT c.o. ko Order Dtd. 2020- at
2020 020 TANATK PP o2-11 No-
020 22
26)
CRLMP- COURT (Se
14954/ (12.02.2 || (0 [RMIT c o lno. 3 |0rder Dtd. 2020- at
2020 (020 SAHOO Ve Y2 02204 No-
20 OLD
26)
WRIT
BRANC | (Se
WP (C) - ) H at
33285/ égéoz. 3302/2 [N.ROUT gigE 8??3? btd. 2020 (DIVI [No-
015 STON 114
BENCH |)
)
ABLAPL (ie
14956/ (12.02.2 |- BALARAM | |COURT (Order Dtd. 2020- ;O_
2020 (020 1161/2 |SINGH Y N0, 1 102-07
114
020
)
(Se
WP (C) - at
14957/ 112.02. GENE Order Dtd. 2019-
11675/ |M.K.RANA No-
2020 (020 5018 RAT 11-04 114
)
WRIT
BRANC | (Se
WP (C) - COURT . H at
23388/ é§602‘ 6156/2 P K DAS |C.O. NO. 2 gg?ig ped. 2020 (DIVI [No-
017 OLD STON |112
BENCH |)
)
. SECON | (Se
14959/ |12.02. 327/19 G. C. GENE Order Dtd. 2011- D at
2020 (020 BARTK RAT 05-05 APPEA |No-
88
L 7)
BLAPT- COURT (Se
14960/ (12.02.2 |10 R, K. co. lno Order Dtd. 2020- at
2020 020 MATLICK O TP o2-11 No-
20 23
7)
WRIT
BRANC | (Se
WP (C) - ) H at
%gggl/ égéoz. 21054/ |S. NAYAK [C.O. ESURZ ggﬁii btd. 2020 (DIVI [No-
2017 : STON |114
BENCH |)
)
14962/ /12.02.2 wp(c)-|p. K. c 0. |COURT [order Dta. 2020- WRIT |(Se
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